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SHR1 RAMESHWAR RAO : Will the
hon. Minister tell us as to which part of
India is not backward.
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Central Industrial Projects

+

SHRI A. SREEDHARAN:
SHRI SHRI CHAND GOYAL)
SHRI S. K. TAPURIAH :

Will the Minister of INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS be pleased to state :

(a) whether Planning Commission has
lately reviewed the progress made in the
Central Industrial projects under construc-
tion or expansion and has estimated that
an additional investment of Rs. 1,500
crores was needed to complete these pro-
jects ;

*483.

(b) if so, the project-wise break-up of
the additional expenditure needed ; and

(c) the reasons for this increase in the
cost ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT AND COMPANY AFFAIRS (SHRI
BHANU PRAKASH SINGH): (a) Yes
Sir.

(b) The required information has been
given in the statement placed on the Table
of the House by the Prime Minister on the
13th November 1968- in reply to Starred
Question No. 61.

(c) The additions! - investment of Rs,
1,500 crores represqais the further expendi,
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ture required to complete the projects in
question. This does not necessarily mean
that there has been an increase in the costs
of the various projects.

SHRI A. SREEDHARAN : PFor the
last three years the Fourth Plan bas been
on the anvil. It looks as if a caesarian
operation will be required to deliver this
most coveted child. During the last three
years, we have encountered two main diffi-
culties. One is wasteful expeaditure in
various projects incurred by the vegetating
and wasteful administration. The other is
faulty planning. Because of political pres-
sure, because of various other types of
manoeuvres the Central. industrial projects
have been located in certain areas with the
result that some States had suffered consis
derably.

MR. SPEAKER : Please come to the
question.

SHRI A. SREEDHARAN: | am coming
to the question 1 would like to ask the
hon. Minister for Industrial Development
what sieps his Ministry has so far initiated
and implemcnted (a) to reduce expenditure
in Central industrial projects. Some timeo
back we were told that before the cons-
truction of Bokaro steel plant began, a
swimming pool for the officers was built.
1 would like to know whether the Govern-
ment will look into the matter and say
what steps they have taken to avoid waste-
ful expenditure ; (b) what steps they pro-
pose to take to eradicate regional imbalance
because if more money is expended in
extending the present industrial projects,
that leads us to the inevitable conclusion
that other States are not going to have in-
dustrial projects.

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS (SHRI F. A. AHMED) : So far
as the first question is concerned we are
looking into this question and a decision
would be taken by us that so far as un-
productive expenditure is concerned, it
should be avoided and, if necessary, in
certain circumstances it should be postpon-
ed till expenditure on productive item ; is
jncurred to which we shall give priority.

So far as the question of regional im-
balance is concerned, this question, s |}
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have already replied, is being examimed by
us, that apart from the techno-economic
necessity to what extent we can remove the
regional imbalance among the various
States in our country. That will be our
endeavour in the Fourth Five Year Plan.

SHRI A. SREEDHARAN: As I
pointed out, I come from a States where
development of any major industry has not
yet taken place. A number of industries
are located there ; for example, the Phyto-
chemical industry in Neriamangalam My
information is that it is going to be dis-
continued ; it is already dropped. Thea
there is the question of the project of the
Precision Instruments Factory at Palghat
in Kerala State. For this project, the
State Government has spent Rs. 26 lakhs
for acquisition of land and for giving
compensation. Now, nothing is definite
about the project. We are a poor State,
and from our depleted finances, we have
spent Rs. 26 lakhs which should have gone
to our people. 1 would, therefore, like to
know whether this project is included in
the planning and constriction of develop-
ment and expansion of projects which have
not been completed during the third Five
Year Plan.

SHRI F. A. AHMED : [ have repeat-
cdly pointed out that so far as the instru-
ments project at Palghat is concerned, it
has not been dropped ; but it has been
postponed and for very good reasons : a
portion of the material out of the Kota
project has already gone into production
and most part of it will go into production
next year ; unless and uatil it is consumed
it will be very uneconomical for us to set
up another plant immediately when there is
no internal market and when it is not
possible evea to export it also. | have
taken up this matter with various authori-
ties outside, whether it will be possible for
them to take an extra quaatity if we go in
for the Palghat project. | have not tiil
now received a satisfactory reply. Until
that is donme, it will aot be possible for us
to go for a similar project, when the pro-
duction from ome project is more than
sufficient according to the preseat plan,

MR. SPEAKER : We are askiog about
separate industries, but the question is ag
all-comprehensive one. $hri Goyal,
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SHR1 SHRI CHAND GOYAL: You
will permit me to give a little background.

MR. SPEAKER : That is exactly my
difficulty, and whether | permit it or not, it
is going to be asked like that !

SHRI SHRI CHAND GOYAL : The
Auditor-General's report makes a very
revealing disclosure that the return from
the money invested in these public sector
undertaking has been deteriorating. From
3.6 per cent in 1964.65, it came down to
2.6 per cent in 1965-66, and to 1.5 per cent
in 1966-67. Similarly, the Hindustan Steel
has lost Rs. 20 crores in 1966-67 and Rs. 40
crores in the year 1967-68. 1 want to
know, in view of these poor returns, why
do you have a fad for these public sector
undertakings ?

Secondly, the team of the Labour
Commission which went through this ques-
tion of non-utilisation of installed capacity

has come to the conclusion that so far as’

the heavy engineering industries are con-
cerned, the unutilised installed capacity has
gone up from 50 per cent to 90 per cent.
Similar is the position in so many other
industries. 1 want to know what you are
going to do to utilise this unused installed
capacity.

Thirdly, there are some projects which
are not giving you good returns while
others are giving you better returns. Why
do you allocate funds to those industries
which are not giving vou proper returns,
and are you not going to rationalise this
question of allocation ?

Fourthly, in the Heavy Electricals at
Bhopal, the transformers and switch-gears
are not being fully utilised. and so, what
are you going to do with regard to it.

SHRI F. A. AHMED : These are some
of the basic questions which have been
raised by my hon. friend, but 1 entirely
disagree with that these public under-
takings have been taken up by us because
they are a fad with us.

1 think they are serving a very good
purpose, It is not only the question of
profit which is to be taken into considera-
tion, but we must take into consideration
to what extent they have be¢n able to bring
pbout import substitution and to what
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extent they have made us less dependent on
foreign aid through import promotion.

Why are the public undertakings los-
ing? There arc several reasons. It was
expected that the production from these
units will go into the development pro-
gramme of the country, but for the last
three years, the development programme
has been more or less at a stand-still, with
the result that the demand for these things
is not there and most of these public under-
takings' capacity is under-utilised. Second-
ly, they are not only serving the purpose of
manufacturlpg items, but also rendering
social service. (Interruptions) by taking up
various social welfare activities in those
areas. If may hon. friends are blind to
these things, I cannot give them light.
These things have to be considered in the
over-all context and I am hopeful that the
public unde-takings will bring better
results.

MR. SPEAKER : In a supplementary,
policy decisions should not be asked.
Every supplementary takes such a long
time due to prefacing and the Minister also
has to answer policy matters. May I re-
quest hon. Members to avoid prefacing and
put only the question ?

SHRI RANGA : The minister also
should not sing songs in praise of them-
selves.

MR. SPEAKER : They will have to
sing themselves. Who else will sing ? You
would not do ft.

SHRI ATAL BIHARI VAJPAYEE:
You are correct. If they do not sing, who
else will sing their praise ?

SHRI K. TAPURIAH : If they conti-
hue singing their own songs, I think they
will be soon singing their swan song. It is
not a question of social service. In spite
of an investment of Rs. 2,000 crores, only 5
lakh people bave been given employment,
If what the Minister has said, reflects the
thinking of the Government about losses
and inefficiency, | am sure this will not be
the last time they have come for additional
funds. They will be coming much more
often. There is hardly any check on ex-
penditure. Lot me give an example. Ig



3 Oral Angwers

the latest balance sheet of the Heavy Engi-
neering Corporation, Ranchi, handed by
that great socialist, Mr. Malaviya, the audi-
tors have pointed out 13 irrcgularities.
Two of them are that the land which this
corporation claims to be its asset in the
balance sheet is not registered in the name
of the HEC. Secondly, out of an inven-
tory of Rs. 4.75 crores they have mentioned
in the balance sheet, goods worth about
Rs. 38 lakhs have not been accounted for,
i.e. nearly 10 per cent of the inventory and
nobody knows what those goods are and
where they are. This short of callous atti-
tude of not wanting to do their job or
understanding things is responsible for the
loss. May I know whether a suggestion
has been made by no less a person than
the Comptroller and Auditor General that
a separate audit board be set up for public
sector undertakings ? Have Government
considered that suggestion and will they
implement it ?

SHRI F. A. AHMED : 1 do not know
why unnecessarily the namec of Mr. Mala-
viya is being dragged in, because Mr.
Malaviya has been appointed recently and
he is not accountable for what happened in
previous years, in respect of which this
report has been drafted. Since Mr. Mala-
viya has gone there, the production in one
unit has gone up by 108 per cent, in an-
other by 100 per cent and in the third by
80 per cent. So far as the objections
raised in the audit report are concerned,
| entirely agree that these are matters on
which we should have a full discussion. I
have always been suggesting that when
these annual reports are presented to the
House, 1 would welcome useful suggestions
from hon. members to improve these things.
But these matters cannot be answered in the
form of a supplementary.

SHRI RANGA : The suggestion made
by the Auditor General has been before
Government for a number af years. Why
do they not give effect to it ?

SHRI F. A. AHMED : Whetever audit
reports are placed before us, they are given
careful consideration and to the extcot
possible, they are being implemented.

MR. SPEAKER : The specific question
is whether an independent sudit board will
be appointed for public undertakings.
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SHRI F. A. AHMED:
we shall certainly do it.

If necessary,

SHRI CHENGALRAYA NAIDU : The
Ministry of Industrial Development is not
doing justice in locating central projects in
Andhra. A project was sanctioned and
even the foundation stone was laid for the
cable factory as a central project, but they
are not implementing it. s it the policy
of the present minister to scuttle down the
projects sanctioned by the previous minis-
ter ?

SHRI F. A. AHMED : Itis not my
policy to scuttle down projects sanctioned
by the previous minister. If new things
have not been taken up or have been post-
poned anywhere, it is because of the

" resources position and the priority to be

given to it.

SHRI TENNETI VISWANATHAN : |
am glad the Minister has said that he is
looking into the - question of regional im-
balances. In this connection, may 1 ask
whether he is aware that Andhra Pradesh
is one of the most backward areas indus-
trially and the central investment there, in
all these three plans has been very very
low ? In view of this, may | know whe-
ther in the fourth plan he will include pro-
jocts which have been recommended by
expert commitiees, so that they will goa
long way to set right the regional im-

balances ? | am referring to the fifth inte-
grated steel plant recommended by the
BASIC.

SHRI F. A. AHMED : It is true that
Andhra Pradesh, like my own State of
Assam, is one of the backward States. We
shall certainly look into this question.
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SHRI F. A. AHMED : That will de-
pend on the result of the inquiry.
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SHRI HEM BARUA : Apart from the
oil refinery at Gauhati, which is not under
this Ministry, may 1 know if this Ministry
has aoy Centrally run industrial project in
the State of Assam ; if so, what is it and,
if not, why is it that the hon. Minister of
Industrial Development goes to Assam so
often ?

SHRI F. A. AHMED : Again, the
hon. Member is raising a question with
regard to what has happened in the past.
It is certainly true that apart from oil refi-
nery ...(Interraption).

SHRI HEM BARUA:
uader your Ministry.

This is not

SHRI F. A. AHMED : The fertiliser
plant is also there. But, as 1 have said,
the question of how to remove the im-
balance of all the very backward States is
under our consideration and surely Assam
will also come in that.category. The hea.
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Member need not have any apprehension
about it.

SHRI HEM BARUA : Is it not very
interesting that there is not a single project
in Assam that is under his Ministry ?

SHRI AHMED AGA : During the last
20 years the Miaistry of Industrial Develop-
ment has not thought it feasible to estab-
lish a single Central Industrial project in
the State of Jammu and Kashmir. May
1 know, therefore, whether in the Fourth
Plan they propose to have any such project
in the State of Jammu and Kashmir ; if so,
of what nature ?

SHRI F. A. AHMED : May 1 say that
the grievance of the hon. Member is ap-
preciated because from the figures that |
have 1 find that only Rs. 22 lakhs have
been spent in that State in the Central
sector. For that reason even without wait-
ing for the Fourth Five-Year Plan we have
decided to put a watch factory there so
that it may be possible for them to do
something.

SHRI BAL RAJ MADHOK: In answer
to Shri Sreedharan the hon. Minister said
that the Government was considering not
to invest any more money in such under-
takings which were not showing profits.
May | know whether they have made any
survey and can they name those undertak-
iags which are not making any profit and
in which they will not make any new in-
vestment ? Does the bokaro plant also
come within those undertakings because
the Bokaro plant does nol make any profit
—it is all waste for the time being—and
will they not invest any more money in the
Bokaro plant but use that for other projects
which ure more productive ?

SHRI F. A. AHMED : [ cannot give
the details but so far as Bokaro is concern-
ed, | think, my hon. friend is under some
misgiving if he thinks that investment in
the Bokaro plant will got give us profit.
It is necessary that we increase the produc-
tion of steel. Also, we must increase the
various categories of steel not only for the
purpose of bringing about import substitu-
tioa but also for the purposs of giving the
necessary work and utilising the capacity of
the caginsesiag plagt at Raochi.
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SHRI BAL RAJ MADHOK : My ques-
tion has not been answered. You yoursell
said that you are considering that you will
not make invesiments in unproduclive
plants. May | know what those unproductive
undertakings are ?

SHRI F. A. AHMED: Al those
details are being considered.

SHRI BAL RAJ MADHOK : Why
answer  the question if you have no
details ?

SHR!I F. A AHMED : When they are
finalised, they will be placed before the
House.
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SHRI BASUMATARI : Assam is a
very backward State in industrialisation and
the people are also very poor. At the
sometime, the hon. Minister knows very
woll that Assam is very rich in resources.
In that case, may | know what steps
Government have takea to develop the
State ?

SHRI F. A. AHNICD: As 1 have
already said, with regard to all States in-
cluding Assam, we are taking into con-
sideration to what extent we can remove
the regional imbalance so far as the deve-
lopment of industries is concorned.
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SHRI SURENDRANATH DWIVEDY :
Sir, the hon. Minister just a few minutes
before, told us that after Mr. Malaviya
took charge of HEC there has been im-
provement and efficiency has increased and
production has increased. But the fact
remains that many of the public sector
undertakings are running at a loss and there
is unutilised capacity. May | therefore
know from the Government whether thsy
are taking immediate steps to replice
all managing directors and Chairmen of
the public sector undertakings and put de-
feated congressmen there so that better
efficiency could be maintained ?

SHRI F. A. AHMED : The hon.
Member has raised the same question again.
1 can tell him that production has improv-
ed in that unit... ...

AN HON. MEMBER : No... ..
SHRI F. A. AHMED : That is the
opinion of the hon. Member. But I am

saying on the basis of what facts | have
before me. We are taking various steps
how the improvement could be effected.
Wherever it is necessary, the Managing
Directors or Chairman have been changed.
We are looking into this aspect whether’
any other change is called for.

MR. SPEAKER :
tion.

Short Notice Ques-
Mr. Jyotirmoy Basu.

SHORT NOTICE QUESTION

Subvyersion in Durgapur Steel Plant
+

SHRI JYOTIRMOY
BASU :
SHRI BHAGABAN DAS :

Will the Minister of STEEL, MINES
AND METALS be pleased to state :

(a) whether Government have taken
note of the subversion committed by the
Hindustan Steel Workers' Union, Durgapur
as stated by the Chairman and workers of
Hindustan Steel Ltd. ;

(b) whether it is a fact that the Divi-
sion-in-charge promised to a team of M Ps.
to consider withdrawal of recognition of
the Indian National Trade Union Congress
after coasuliations ; and

SN.Q. 7.





